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Award to Dr. M. S. Naik 

•20. SHRI JYOTIRMOY BOSO: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state: 

(a) is it a fact that an award (R. A. 
Xklwai award) has been given to Dr. 
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M. S. Naik only on the basis Of the 
recommendations of the Judgin1 Com-
mittee and with the approval ot Minis. 
ter (A & I) despite the serious objec-
tions raised in the Annual General 
Meeting of !CAR as a result of which 
the award to be &iven was deferred; 
and · 

(b) whether the adverse comments 
given by Gajendragadkar Committee 
against Dr. M. S. Naik were described 
as "extraneous" matter in justifyina 
the giving of the saitl award to Dr. 
Naik? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTLRE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) and (b). This 
is a fact that Dr. M. S. Naik, Head, 
Division of Bio·Ghemistry ,Indian 
Agricultural Research Institute was 
selected for the Raft Ahmed Kidwai 
A ward on the recommendations of 
the Judging Committee tlild with the 
approval of the Governing Body of 
!CAR and Minister (Agriculture and 
Irrigation). 

The prize which was to be given 
to Dr. M. S. Naik in absentia (the 
latter being on foreign assignment to 
Australia), was not announced in the 
Annual General Body m~ting held 
on 8th December, 1977. Later, after 
C'Breful consideration of the objections 
raised by the Hon'ble Member in his 
letter dated 8th December, 1977, the 
award was given to Dr. Naik on 
27·3·1978. 

No adverse comments we.re made 
by the Gajendragadkar Commiittee 
against Dr. M. S. Naik. 

Clomre of RehabWtatton. Department 
Ill Andaman a.rid Ntcobar 1s1ands 

1. SHRI MANORANJAN BHAKTA: 
Will the Minister ot WORKS AND 
HOUSING AND SUPPLY AND RE· 
HABILITATION be pleased to state: 

(a) whether Government decided 
ti) close down the Reha btlitation De· 




